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NEW DELHI

c. P. NO. 82(ND)2015
cA, NO,

CORAM:

PRESENT: SH. R.VARDHARA,AN
HON'BLE MEi4AER (J)

ATTENDANCE-CUM-ORDER SHEET OF IHE HEARING OF NEW OELHI BENCH OF
THE NATIONALCOMPANY LAWTRIAUNALON 28.09,2016

NAME OFTHE COMPANY: M/s. Mr. VneetSharma VA. Bass M€talP\t. Ltd. &ors.

SECTION OFTHE COMPANIES ACT: 397/398

S.NO. NAME DESTGNATION REPRESENTATION SIGNATURE
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SH, M.K. HANJURA
HON'BLE MEMBER (.I)
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